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case of Toyo and also utilise the possi
bilities of the pluming and develop
ment division of the Fertiliser 
Corporation?

SHRI D. K. BORQOAH: Yes, Sir.
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Lease of Fallow Land along Railway 
track to Railway Employees for 

Growing Food Crops

•752 SHRI J G. KADAM: Will the 
Minister of RAILWAYS be pleased to 
state:

(a) whether the former Railway 
Minister had announced in Lok Sabha 
that the fallow land along the Rail
way tracks will be given on tempo
rary lease to the Railway employees 
for growing food crops;

(b) if so, how many hectares of 
such land was given on lease in the 
years 1971-72 and 1972-73 and bow 
many employees huve taken the 

.advantage of the acheme; and

(c) what it the result of this 
scheme?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI}: (a) Yes 
Sir, the former Railway Minister had 
announced that the surplus cultivable 
railway land will be used for grow 
more food and other purposes by 
allotting such land to Railway 
employees.

(b) and (c). The information i. 
being collected and will be placed or. 
the table of the House.

SHRI J. G. KADAM: How much 
time will the hem. Minister need for 
placing the information on the Table 
of the House?

SHRI MOHD. SHAFI QTJRESHI: I 
cannot give a definite date but I think 
the beginning of the next session.
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SHRI MUHAMMED KHUDA
BUKSH: May I know from the hon. 
Minister as to what is the quantum 
of land we have decided to give' to the 
agricultural landless etc.?

SHRI MOHD. SHAFI QURESHI: It 
is about 35,531 acres of land.

SHRI MUHAMMED KHUDA
BUKSH: I would like to know from
the new Railway Minister as to
whether he is thinking of leasing out 
the railway spare lands to the agri
cultural landless labourers or not?

THE MINISTER OF RAILWAYS 
(SHRI L. N. MISHRA): At this stage 
I have no information to depart from 
the present policy.
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SHRI MADHURYYA HALDAR: 
Last year when this question was 
raised by Shri Vajpayee, the then 
Railway Minister, Shri Hanumanthiya 
said that the agricultural land by the 
railway side would be distributed to 
the local landless but preference will 
be given to the scheduled castes and 
scheduled tribes.

Now, the Railway Minister, Shri 
Qureshi is giving us a different s»tory. 
I want to know whether it is the 
policy that the railway employees are 
taking the cultivable land on lease 
which is lying by the railway station. 
They are leasing it at a higher rate, 
that is, at Rs. 100 per bigha.

I want to know whether they have 
changed this policy or not.

SHRI MOHD. SHAFI QURESHI: 
Out of a total of 1,17,000 acres of land, 
the Railways have given about 32,303 
acres to the railway employees. We 
give preference to certain people If 
they want to have the land nearer 
their home. As regards the land 
which is available with the railway*, 
the policy, as enunciated to-day is that 
we shall give preference to the un
employed agricultural graduates and' 
to the landless people and to the saH* 
way employees who went to cnltlvgl*;




